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New ReJD1Uleratioa and Perqaisi_ &sed 

by Bombay ()zygeD Corporati_ Ltd; 

-1128. SHRI MADHU LIMAYE: Will the 

Minister of INDUSTRIAL DEVELOPMENT, 

INTERNAL TRADE AND COMPANY 

AFFAIRS be pleased to state: 

(a) whether Government have received any 

information about the new remuneration and 

the perquisites fixed by the Bombay Oxygen 

Corporation Ltd. ; 

(b) whether this remuneration etc. exceed 

the Managing Agency Commission received by 

the Managing Agents of the said Company 

before the abolition of the Managing Agency 

system; 

(c) whether it is a fact that during the 

voting, the Unit Trust or India remained 

neutral although the proposal was opposed by 

some shareholders; and 

(d) whether the Department of Company 

Affairs has given its approval to this and, if JO, 

the reasons therefor? 

THE MINISTER OF INDUs;rR.IAL 

DEVELOPMENT, INTERNAL TRADE 

AND COMPANY AFFAIRS (SHRI F. A. 

AHMED): (a) The company in its Extra-

ordinary General Meeting beld on 19th 
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February, 1970 resolved that subject to the 

approval of the Central Govemment Shri Shyam 

Madanmohan Ruia be appointed as the 

Managing Director of the company on a salary 

ofRs. 7,500/-p.m., commission of I % on the 
net profits for each financial year and some 

perquisites. The total remuneration proposed 

to be paid being subject to a limit of Rs. 1.35 
Iakbs per annum. The company has sought 

approval of the Company Law Board for the 

~  appointment for a period of five years 

from 4th April, 1970. The company has also 

applied for protection of the remuneration and 

perquisites payable to the Managing Director 

as minimum remuneration in case of absence 

or inadequacy of profits in any particular year. 

(b) The remuneration proposed for the 

Managing Director exceeds the commission 

paid to the erstwhile Managing Agents, which 

was Rs. 45,000/-in eQf;h oftbe years 1966 and 

.1967 and Rs. 75,631/-in the year 1968. 

(c) Yes, Sir. However on the basis of the 

views expressed by the Unit Trust, which holds 

about one percent of the paid up capital of the 

company, the company withdrew the proposals 

for appointment of a paid Chairman and 

payment of guarantee commission to the 

directors. 

(d) The proposals of tbe company are under 

consideration. 

Fan ia ProtIllcdon ollnda.tries ia West 

Beapl 

.1129. SHRI SURAJ BHAN : 

SHRI SHARDA NAND: 

SHRI KANWAR LAL GUPTA: 

Will the Minister of INDUSTRIAL 

DEVELOPMENT, INTERNAL TRADE 

AND COMPANY AFFAIRS be pleased to 

state: 

(a) whether it is a fact that the production 

ofiridustries in West Bengal has proportiona-

tely-fallen; 

(b) the new industries opened in West 

Bengal during the rule of the United Front 

Ministry; and 

(c) the steps taken by Government to pro-

vide industrial peace in the State? 

THE MINISTER OF INDUSTRIAL 

DEVELOPMENT, INTERNAL TRADE 

AND COMPANY AFFAIRS (SHRI F. A. 

AHMED): (a) A statement is laid on the 

Table of the House indicating the production 

of certain selected industries in West Bengal 

during the years 1968-69. [Plaud in Library. 
See No. LT-3251/70]. 

(b) Information is being collected and will 

be placed on the Table of the House. 

(c) The State Government is primarily con-

cerned with such matters. 
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